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Mr. Bpeaker: There were certain
points on which they could not come
to any proper conclusions so far as

movable property was concerned.
What were those points?
Shri A. P. Jain: Sir, agreement

could not be reached on 4 points:

1. Mass transport of lockers and
safe deposits;

2. Restoration of properties, and
payment of compensation for
moveable property allotted
or acquired by Custodians of
Joint Stock Companies;

. Release of shares, securities,

. debentures, insurance policies

etc.; and

4. Transfer of the aecounts in
India of the evacuees.

Sardar Hukam Singh: May I know
whether these points have been left
to be settled at some conference on a
future date or they have been given
up as there is no hope of settlement?

Shri A. P, Jain: Discussions on these

e

four points are expected to take placg.

when the representatives of the two
Governments meet next.

Shri Gidwani: May I know, Sir,
whether the allegation made by Pakis-
tan that the delay in implementation
of the agreement was due to the intro-
duction of some changes in the draft
by the Government of India is correct?

Shri A. P. Jain: That is incorrect.

Shri Gidwani: May I know whether
there was any agreement regarding
postal insurance, provident fund, pen-
sion etc.?

Shri A. P. Jain: Yes.

WRITTEN ANSWERS TO QUESTIONS

Hanoroom INCUSTRY IN PUNJAB

*651. Shri D, C. Sharma: Will the
Minister of Commerce and Indusiry
be pleased to state the nature and ex-
tent of encouragement and assistance
given ta the handloom industry in the
Punjub by the All-India Handloon!
Board?
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The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
The Punjab Government have recently
submitted to the All-India Handloom
Board their schemes for the develop-
meni of the handloom industry in the
State. These are now under the con-
sideration of the Board.

BHAKRA  NancaL  Project
*652. Shri D. C, Sharma: Will the
Minister of Irrigation and Power be
pleased to state the amount of foreign
loan taken for the Bhakra Nangal
Project and the rate of interest there-
on?

The Deputy Minister of Irrigation
and Power (Shri Hathi): No foreign
loan has been taken for this Project.

BHAKRA NANGAL PrOJECT (ELECTRICNY
PRODUCTION)

*653. Shri D. C. Sharma: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the estimated quantity of elec-
tricity to be produced by the Bhakra
Nangal Project during the next two
years; and

(b) the estimate about the amount
to be consumed?

The Deputy Min'ster of Irrigation
and Power (Shri Hathi): (a) 70,000
K.W. (firm) by 1955-56.

(b) 46,600 K.W. by 1955-56 accord-
ing to the load forecast prepared by
the State Government.

Goa

*665. Shri M. R. Krishna: Will the
Prime Minister be pleased to state
whether it is a fact that the strength
of the Portuguese Army .n Goa has
been increased considerably gince the
last few months?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): We have received
reports of reinforcement of the Poriu-
guese Army in Goa with troops and
some equipment including tanks. artil-
lery, etc.
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*671. Shrimati Tarkeshwari Sinha:
Will the Minister of Production be
pleased to state:

(a) whether the Government of
India are contemplating imposition
of certain restrictions on unlicensed
salt production; and

(b) whether Government propose
10 make the rate of cess on salt uni-
form for the whole of the country?

The Minister of Production (Shri K.
C. Reddy): (a) and (b). Bnth the
questions are under. the consideration
of the Government of India at present.

NEUTRAL NATIONS REPATRIATION
. CommIssION :

*§75. Shrimati Renu Chakravarity:
{a) Will the Prime MHnister be pleas-
©d to state whether our newspapers
have got Indian nationals accredited
as their direct correspondents with
the Neutral Nations Repatriation
Commission in Korea?

{b) If so. how many are they?

(c) How did Indian newspapers
publish the photograph and caption
given by the American “Stars and
Stripes”?

(d) Has any enquiry been made in
the matter?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): (a) ard (b). Two
Indian newspapers and one Indian
news agency have sent Indian nationals
as their correspondents to Korea. No
correspondents are accredited to the
Neutral Nations Repatriation Commis-
sion as such. They are accredited
either to the UN. Command or to the
Korean Peoples’ Army and Chinese
People’s Volunteer Command or to
both. The Indian correspondents are
accredited to the UN. Command and
function from the demilitarized zone.

(c) Some newspapers in India take
news ph otographs circulated by foreign
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[
news agencies which function in Korea.
The wrong caption to this particular
photograph referred to was circulated
by a foreign news agency.

fd) The Commander of the Indian
Custodian Forces in Korea drew the
attention of the foreign news agency
concerned to the misleading caption
published in Pacific Stars and Stripes
{Korea edition) of September 30, 1953.
An official contradiction was also
issued on October 4, 1953 which was
carried by the Indian Press. The
foreign news agency concerned sent a
letter of apology to General Thorat,
Commander of the Custodian Force
and the Stars and Stripes also expres-
sed regret verbally.

SHELLAC

" *682. Shrimati Tarkeshwari Sinha:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the position of Shellac
Industry has improved since last year's
slump;

(b) whether the export of Shellac
to, the U.S.A. has decreased ‘to a great
extent; and

{c) if so, the reasons thereof?

The Minister of Commerce (Shri
Karmarkar): (a) Some improvement
is noticeable since April this year.

(b) No, Sir. According to the figures
available with the Government, ex-
ports to U.S.A. during the current year
are being maintained at the 1952-53
level, but as compared to 1951-52 there
has been a decrease.

(c¢) The principal reason is a reces-
sion in demand. Increased competition
from substitutes is also a contributory
factor.

ImPoRrT OF R1GS MACHINES

*684. Dr. Amin: (a) Will the Minis-
ter of Commeree and Indusiry he pleas-
ed to state whether the Government of
Bombay State have sought permission
t2 import two rigs machines required
in connection with the construction
of Tube-Wells?





